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[Shrj R. Venkataraman]

(2) A copy of Appropriation
Accounts, Railways, for 1978-79,
Part I—Review (Hindi agnd English
versions),

(3) A copy of Appropriation
Accounts, Railways, for 1978-79,
Part 1I—Detailed Appropriation
Accounts (Hindi and English ver-
sions),

(4) A copy of Block Accounts
(Including Capital statements com-
prising the Loan Accountis), Balance
Sheets and Profit and Loss Accounts,
Railways, for 1978-79 (Hind: and
English  verdions). [Placed 1n
Library. See No. LT-558,80].

NOTIFICATION UNDER NAVY ACT. ANNUAL
REPORTS ETC, OI' BHARAT EARTH MOVERS
Ltp.,, Praca Toor3 Ltp., anp BuARAT

bad, for the year 19Ts-79 along
with the Audited Accounts and
the comments of the Comptroller
and Auditor Genera] thereon,

(ii) A statement regarding Re-
view on the working of the Com-~-
pany. [Placed n Library. See No.
LT-561/80].

(c) (i) Annua; Report of the
Bharat Dynamics Limited, Hyde-
rabad, for the year 1978-79 along
with the Auditeq Accounts and
the Comments of the Comptroller
and Auditor General thereon,

(ii) A statement regarding
Review on the working of the
Company. |[Placeq in Library.
See No LT-562/801].

ANNUAL ACCOUNT's, g1Cc, OF CSIR
ANNUAL REPORT OF INSTIIUTE OF
APPLIED MaNPOWLEE RrSEARCH, NEW
DELHI aAnND REVIZW ON TIHIE WORKING

Dynamics LTD, FOR 1978-79

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI

C. P. N, SINGH): I beg to lay on the
Table: —

(1) A copy of the Navy Leave
(First Amendment) Regulations, 1980
(Hindi ang English versions) pub-
lished in Nolification No. SR.O
75 in Gazette of India dated the
1st March, 1980, under section 185
of the Navy Act, 1957. [Placed in
Library. See No. LT-559/80].

(2) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies Act, 1956: —

((a) (i) Annual Report of the
Bharat Earth Movers Limited,
Bangalore, for the year 1978-79
along with the Audited Accounts
and tha comments of the Com-
ptroller and Auditor General
thereon.

(ii) A statement regarding
Review on the working of the
Company. [Placed in Library.
See No. LT-560/80],

(a) (i) Anmual Report of the
Praga Toels Limited, Secumdera-

OF THE INSTITUTE

SHRI C. P. N SINGH: 1 beg to

lay op the Table:-—

(1) (1) A copy of the Annual
Accounts (Hindi and English ver-
sions) of the Council of Scientific
ang Industrial Research, New Delhi,
for the year 1976-77 along with
Audit Report thereon.

(1) A statement (Hindi and
English versions) regarding Review
on the working of the Council.

(iii) A statement (Hindi and
English versions) showing reasons
for delay in laying the Accounts
and the Audit Report, [Placed in
Library. See No. LT-568/80]7.

(2) (i) A copy of the Annual
Report (Hindi and English versions)
of the Institute of Applied Man-
power Research, New Delhi for the
" year 1978.79.

(ii) A copy of the Review (Hindi
and English versions) on the work-
ing of the Institute. [Placed in
Library. See No. LT-§64/80].



